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Ministry. Sir, here, in support of this 
statement of mine, I have one letter of Dr. 
Ashok Mitra, Finance Minister of West 
Bengal, to Mr. R. Venkata-raman, D.O. No. 
FDM-244  ... 

MR. DEPUTY CHAIRMAN. Do not read 
the letter. 

SHRIMATI KANAK MUKHERJEE: ... 
dated October 3, 1980, along with the 
statement made by the divisions of the Forest 
Development Corporation. In the statement, 
they have mentioned item by item, how much 
the Central Government owes to the West 
Bengal Government for the land which is 
occupied. In this statement, they have shown 
the land under permanent occupation the land 
under field firing practices, the value of the 
la"nd under permanent occupation, the value 
of the standing crop on land under permanent 
occupation at the time of occupation and now 
and how much is the loss. 

Hence, I would request the Government to 
consider this letter of the Finance Minister of 
West Bengal and meet this demand made in 
this letter to the Government of India. 

REFERENCE TO THE REPORT THAT 
A JOB SEEKER    WAS    MADE    TO 
UNDERGO    VASECTOMY    OPERA-

TION IN MAHARASHTRA 

 

Kranti Chowk health centre where he was 
'forced' to undergo vasectomy on 
December 6. 

The police said two brokers—Rao-saheb 
Mahsuji and Maruti Bhagaji Sirsat—who 
were later arrested, ap. proached 18-year-
old Baban Dhon-diba Battise at a bus stop 
and lured him to the centre by promising 
him a job. 

Though Battise protested, the two 
brokers forced him to undergo the 
operation and claimed Rs. 200 as 'reward'. 

After borrowing money from a brief, 
Battise went home ano" narrated the 
incident to his elder brother who 
immediately complained to the police." 

 

"Aurangabad, December, IIT" A young 
man who came here from Lovehali village 
in search of a job landed on the operation 
table at the 


